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PREFACE 

This publication contains a brief resume of work done by Eishth 
Lok Sabha during ita Fourth Seamon i,e, from 18 November to 
20 December, 1985. 
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RESUME OF WORK DONE BY THE EIGHTH LOK SABHA DURING 
THE FOURTH SESSION NOVEMBER.DECEMBER, 1915. 

I. DURATION OP SESSION 

Date of commenc:emeut 

Date of acljournment sl". • 

Date or prorolatioD 

Number or daya or littiDp 

Number or houn of liuinp 

18 November. 1985 

20 December, 1985 

24 December, 1985 

24 

159 bOUR aDd 09 miDUtea 
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4. DIVISIONS 

• 
Number or Dlvlaiom beld 3 

18 



S FINANCIAL BUSINESS 

Subject Date of Date (.) of T" 
prelCntatioa dilCUilloa .... 

(I, Rail.., ...... 

" R.M. 

S l la~ Demand for 9.12.1985 *12.12.198S} 6 SI 
Grant in respect or the 13.12.1895 
Budpt (Railway.) ror 
1985.86. 

(II) Geaeral Bad", 

S l ll D a~ Deman" far 26.11,198J 2.12.;", 1 
Orantl' In respect of the J.t1.r965 ~ 36 
Budpt. (Geaeral) for 4.iZ.,j,1S . 
1915.16 • 

........ ~ ~ ~' .... 
• DllI08.-1 .tonlWltb tbli lIlotiODror COtIIicloratiOD of aM Put*ts.1lla1llP1Ir 
Liahf aailwa,wa. (NaticiMlllatioil) BIII;'1985.-

19 



(Ii
. 
L
E
A
V
E 
O
F 
A
B
S
E
N
C
E 

SI
. 

Na
me
 
or
 
Me
m
be
rs
 

Pe
ri
o
d 
r
or
 w
hi
ch
 

Da
te
 
w
b
ell
 

N
o.
 

le
av
e 
ar
a
at
e
d 

le
a
wl
l'
a
ot
ec
i 

1. 
S
hr
i 
Sr
i
ka
nt
ha
 
Da
tt
a 

7.
8.
8
5 
t
o 
2
9.
8.
.
8
5 
= 

1 
a
r
a

i
~
 
Wa
di
ya
r 

. 2
3 
da
ys
 
&: 
1
8.
1
1.
8
5 

t
o 
2
0.
1
2.
8
5 
= 
3
3 
da
ys
 

I 
2
3 
+ 
33
 
= 
5
6 
da
ys
. 

I , 
2.
 
S
hr
i 
Ol
a
D
n
ai
a
h 
O
de
ya
r 

2
3.
7.
8
S 
t
o 
9.
8.
8
5
= 

I 
1
8 
da
ys
. 

I 
3.
 
S
hr
i 
Ar
vi
n
d 
T
ul
l
hi
ra
m 
Ka
m
bl
e 

7.
8.
8
5 
t
o 
2
6.
8.
8
5 
==
 

I 
N 

2
0 
da
ys
. 

0 

4. 
S
hr
i 
Sa
le
e
m 
I.
 
S
M
m
mi
 

i
8.
1
1.
8
5 
t
o 
2
0.
1
2.
8
5 
..
. 

I I 
1
1.
1l
.
1
9
8
5 

3
3 
da
ys
 

. 
l 

S. 
S
Ult
. 
I
n
d
u
ma
ti
 B
ha
tt
ac
:h
ar
yy
a 

2
3.
7.
8
5 
t
o 
2
9.
8.
8
S 
= 

3
8 
da
ys
 
& 
1
8.
1
1.
8
5 
t
o 

I 
6.
1
2.
8
5 
:
2
 
1
9 
da
ys
 

I 
3
8 
+ 
1
9 
==
 
5
7 
da
ys
. 

I 
6. 
S
hr
i 
M
a
ui
t 
S
a
Dy
al 

1
8.
1
1.
1
5 
t
o 
2
0.
1
2.
8
5 
= 

I 
3
3 
da
ys
. 

I I 
7, 
S
br
i 
K.
 
Ra
ma
m
ur
t
b
y 

3.
1
2.
1
S,
 
t
o 
2
0.
1
2.
8
5 
= 

I 
1
8 
da
ys
. 

I I 



8.
 

Sh
ri 

C
bb

itu
bb

ai
 G

am
it 

2S
.1

 1
.8

S 
to

 l
S.

12
.8

S 
I 

21
 d

a,
.. 

9.
 

Sb
ri 

C
ba

ra
a 

S
io

p 
2

9
.l

t.
U

 t
o 

20
.1

2,
8S

 _
 

J 
22

 ci
a,..

 

...., -



7. 
M
o
n
O
N
S 

(I
) 
M
ot
l
o
u 
_II' 

Ra
le
s 
1'
1 
.
.
.
 3
4
Z 

-
SI
. 

Br
i
ef
 
s
u
bj
ec
t 

Mo
ti
o
D 

N
a
m
e 
of
 
Me
m
be
r 

Da
te
 
(I
) 
0
1 

Ti
me
 

Mi
ni
lt
r
y/
 

Re
ma
r
ks
 

N
o.
 

U
Dd
er 

w
h
o 
m
o
ve
d 

di
sc
Q
Sli
o
D 

ta
ke
n 

De
pa
rt
me
Dt
 

r
ul
e 

co
oc
:e
me
d 

1 
2 

, 
4 

, 
6 

7 
• 

H.
M.
 

1.
 
T
hi
r
d 
a
n
d 
F
o
ur
t
b 
Re
p
ol
1l
 
01
 
t
be
 

3
4
2 

Dr
. 
(
S
mt
.)
 R
aj
e
n
dr
a 

2
6.
1
1.
8'
 

1.
4'
 

We
lf
ar
o 

Co
m
mi
s
Si
on
 

r
or
 
Sc
he
d
ul
e
d 

K
u
ma
ri
 
Ba
j
pa
i 

2
8.
1
1.
8
S 

Ca
sl
es
 
a
Dd
 
Sc
be
d
ul
e
d 
Tr
i
be
s 

29
.1
 
LI
S 

r
or
 
t
he
 
ye
ar
. 
1
9
8
0·
8
1 
a
Dd
 

~
 

1
9
8 
t·
 8
2,
 
la
id
 O
D 
t
be
 
Ta
bl
e 
0
0 

1
0.
8.
8
4 
a
n
d 

2
3.
1.
8
5 

r
e
s-

pe
ct
iv
el
y 

2.
 
Re
m
o
va
l 
of
 S
ht
i 
Ja
g
m
o
ha
o 
fr
o
m 

19
1 

Pr
of'
. 
Ma
d
h
u 

D
a

a
l
l
~
 
2
6.
 1
1,
8'
 

3.
3 
I 

H
o
me
 
Af
f
ai
n 
Na
pl
i
we
d 

t
he
 
Of
fi
c
e 
or 
G
o
ve
m
or
 
01
 

Ja
m
m
u 
a
n
d 
Ka
s
h
mi
r.
 

3.
 
I
nt
e
m
at
i
o
ut
 
si
t
ua
ti
o
n 
a
n
d 
t
he
 

3
4
2 

S
hr
i 
B.
R.
 
B
h
a
pt
 

9.
1
2.
" 

'.
2
4 

E
xt
cr
ul
 
Af
t"
ai
n 

p
ol
ic
y 
of
 
t
h
e 
G
o
ve
r
o
me
ot
 
or
 

I
n
di
a 
in
 
re
la
ti
o
n 
t
b
or
et
o.
 

4.
 
Sl
nt
us
 
p
a
p
er
 

a
i

~
C

a
l
l

D
 

\
9
1 

S
br
i 
p.
V,
 
N 
.
.
.
.
.
.
 R
a
o 
1
0.
1
2.
" 

9.
5
5 

H
ui
na
n 
Re
s
o
ur
c
o 

of
 
E
d
u
c
at
i
o
n-
a 
p
ol
ic
y 
pe
rs
-

1
1.
1
2.
8'
 

I
>c
ftt
Gp
II
I
C
Dt 

pe
ct
i
vc
' 
la
id
 
o
n 
t
be
 
Ta
bl
e 
o
n 

1
2.
1
2.
B
S 

2
0.
8.
8
5,
 



5.
 
Se
ve
nt
b 
Fi
ve
 
Y
e
ar
 
Pi
a
u,
 

1
9
8
5.
9
0,
 
la
i
d 
o
n 
t
b
e 
Ta
b'
F 
o
n 

4.
1
2.
8
5.
 

3
4
2 

S
br
i 
Aj
it
 
Pa
nj
a 

1
6.
1
2.
8
5 

1
8.
1
2.
8
5 

19
.1
2.
11
5 

2
0.
1
2.
8
5 

8.
5
3 

Pl
a
D
Di
Dt 

C
o
m
mi
ll
i
o
D 

(I
I)
 
M
ot
a.
 
lI
II
II
er
 R
ul
e 
3
8
8 
(o
r 
..
..
 e .
.
.
.
 o
f 
RI
ll
e 

SI
. N
o 

1 

Br
ie
f 
s
u
bj
ec
t 

2 

1.
 
~
i

 
of
 
pr
ov
I
SI
on
s 
of
 
s
o
b-
r
ul
e 
(
1)
 o
f 

r
ul
e 
3
0 
a
n
d 
t
h
e 
pr
o,
js
o 
t
o 
r
ul
e 
2
9 
of
 t
he
 

~
J

 o
f 
Pr
oc
e
d
ur
e 
an
d 
C
o
n
d
uc
t 
of
 
Bu
si
De
u 

~
 L
ot
 
Sa
b
ba
 
i
n 
t
he
ir
 a
p
pl
ic
at
i
o
n 
t
o 
t
h
e 
de
ba
te
 

o,n 
t
be
 C
o
d
e 
of
 
C
r
i
~
 
Pr
oc
e
d
ur
e 
(
A
m
e
n
d.
 

I
De
nt
) 
Bi
ll,
 
1
9
8
5 
(
A
me
n
d
me
nt
 
01
 
se
ct
i
o
ns
 

1
2
5 
a
n
d 
1
2
7)
 
b
y 
S
hr
i 
G.
M.
 
Ba
oa
t
wa
ll
a 

a
dj
o
ur
ne
d 
o
n 
6.
 1
 2
.
8
5 
t
o 
t
b
e 
ne
ll
t 
da
y 

al
l
ot
te
d 
f
or
 P
ri
va
te
 
Me
m
be
r'
 
Bi
ll
s.
 

2.
 
S
us
pe
ns
i
o
n 
or 
&b
e 
pr
o
vi
s
o 
t
o 
r
ul
e 
6
6 
of
 
t
be
 

R
ul
es
 
of
 
P
r
~

r
 a
n
d 
C
o
n
d
uc
t 
of
 
Bu
su
..
es
a 

i
n 
~

 S
a
b
ba
 
i
D 
it
a 
a
p
pl
ic
at
i
o
n 
t
o 
t
be
 m
ot
i
o
ns
 

(
or
 l
a
ki
n!
 i
nt
o 
c
o
ns
i
de
ra
ti
o
n 
a
n
d 
pa
ss
i
ne
 
or
 

t
he
 
A
d
di
ti
o
Da
l 
D
ut
ie
< 
of
 
E
xc
is
e 
(
Te
xt
il
es
 

a
n
d 
Te
xt
il
e 
Ar
ti
cl
es
) 
A
me
a
d
me
nt
 
Bi
ll
, 
1
9
8
5 

i
na
s
m
uc
b 
as
 
it 
is
 
de
pe
n
de
nt
 
u
p
o
n 
t
he
 
Ce
nt
ra
l 

E
xc
is
e 
Ta
ri
ff
 
Bi
ll
. 
1
9
8
5.
 

Me
mb
er
 
w
h
o 

m
ov
e
d 

3 

S
br
i 
S
o
m
na
t
b 
Ra
t
b 

S
br
i 
Ja
na
r
d
ba
na
 

P
o
oj
ar
y 

D
at
e 
(I
) 
o
n 

w
hi
c
b 

m
ot
i
o
n 

m
ov
e
d 

4 

6.
1
2.
8
5 

1
6.
1
2.
8
5 

Ti
me
 

ta
ke
n 

5 

H 
 
M 

o 
0
4 

o 
01
 

Re
ma
r
b 

6 

A
d
o
pt
e
d 

~
 

A
d
o
pt
e
d 



2 

3.
 

Su
sp

en
si

on
 

or
 

th
e 

pr
ov

is
o 

to
 r

ul
e 

66
 o

r t
he

 
R

ul
es

 or
 Pr

oc
:e

du
re

 a
nd

 C
on

du
ct

 
or

 
B

us
in

es
s 

in
 L

ok
 S

ab
ba

 in
tO

 a
pp

lic
at

io
n 

to
 t

he
 

m
ot

io
ns

 
ro

r 
la

ki
n,

 
in

to
 c

on
si

de
ra

tio
n 

an
d 

pa
ss

in
g 

or 
th

e 
A

dd
iti

oo
al

 
D

ut
ie

s 
or 

Ex
cis

e 
(G

oo
ds

 o
r 

Sp
ec

ia
l 

Im
po

rt
an

ce
) 

A
m

eD
dm

eo
t 

B
ill

. 
19

85
 

iD
as

m
uc

b 
as

 
it 

is 
de

pe
od

eo
t U

P
O

D
 t

he
 C

en
tr

al
 

Ex
ci

se
 T

ar
if

f B
ill

, 
19

85
. 

4.
 

Su
sp

ea
ai

on
 or

 tb
e 

pr
ov

is
o 

to
 R

ul
e 

66
 

or 
tb

e 
R

u .
. 

or 
Pr

oc
:e

du
re

 a
nd

 C
on

du
ct

 
or 

B
us

in
es

s 
Ja

 L
ot

 S
ab

ha
 in

 it
a 

ap
pl

ic
at

io
n 

to
 t

he
 m

ot
io

ns
 

(o
r 

la
tiD

a 
in

to
 c

on
si

de
ra

tio
n 

an
d 

pa
ss

in
a 

or
 

th
e 

A
pi

c:
u)

tu
ra

J 
an

d 
Pr

oc
e l

IZ
 d 

Fo
od

 
Pr

od
uc

ts
 

&
po

rt
 

D
ev

eJ
op

m
eu

t 
A

ut
bo

ri
t, 

BD
I, 

t 9
85

 
an

d 
th

e 
A

ar
ic

ul
tw

al
 a

nd
 

Pr
oc

eu
ed

 
Po

od
 

Pr
od

uc
ts

 E
xp

or
t C

el
l B

ill
, 

19
85

 i
na

sm
uc

h 
as

 
,tb

ae
 u

e 
de

pe
nd

eD
t 

up
on

 e
ac

b 
ot

he
r.

 

3 

Sh
ri

 J
an

ar
dh

an
a 

P
oo

ja
ry

 

Sh
ri

 K
.h

un
bi

d 
A

la
m

 K
.h

an
 

4 

16
.1

2.
85

 

16
.1

28
5 

5 
6 

o 
01

 
A

do
pt

ed
 

o 
01

 
A

do
pt

ed
 

~
'
 



B. 
O
A
T
H 
O
R 
A
F
FI
R
M
A
TI
O
N 

51
. 

Na
me
 
or 
Me
mb
er
 

Co
ns
ti
tu
en
cy
 

a
A
~
r
D
l
l
~
 
L
a
q
u
a
p 
i
n 

Da
te
 
of
 
ta
ki
oa
 

N
o.
 

wb
ic
b 
oa
t
hl
 

oa
t
bl
 

af
6r
ma
ti
o
n 

af
fi
r
ma
ti
on
 

wa
a 
ma
de
 

2 
3 

4 
5 

6 

J.
 
S
br
i 
Ra
a
b
u
na
o
da
n 
La
l 
Bb
at
ia
 

A
mr
il
la
r.
P
u
nj
a
b 

Oa
t
h 

E
n,
li
s
b 

l
B.
I
1.
1
9
8
5 

2. 
Ma
j
or
 
Ge
ne
ra
l 
Ra
ji
n
de
r 
Si
u
p 
S
pa
rr
o
w 
Ja
ll
aa
d
ba
r.
P
u
nj
a
b 

Oa
t
b 

E
ql
is
b 

~
 

3. 
C
b.
 
S
u
n
de
r 
Si
n
p 

P
bi
ll
a
ur
 
(
S
C)
-
P
u
nj
a
b 

Oa
t
b 

B
Di
li
s
h 

" 
4. 

Sb
ri
 
Ka
ma
l 
C
ba
u
d
br
y 

H
os
hi
ar
p
ur
.
P
u
nj
al
l 

Oa
t
h 

E
nl
li
s
h 

.. 
S. 

Sb
ri 
C
ba
ra
nj
it
 
Si
Di
b 

R
o
pa
r 
(
S
C)
-
P
u
uj
a
b 

Af
Br
ma
ti
o
D 

P
u
nj
a
bi
 

.. 
6.
 
Sb
rl 
C
ba
ra
nj
it
 
Si
q
b 
Wa
li
a 

Pa
ti
lt
la
.
P
u
nj
a
b 

. A
l
8r
ma
ti
o
u 

P
u
nj
a
bi
 

.. 
7. 

Sh
ri 
Me
wa
 
Si
n,
b 

L
u
d
bi
a
na
.
P
ui
lj
a
b 

Al
8r
ma
ti
o
u 

P
u
nj
a
bi
 

" 
B. 

S
br
i 
Ba
l
wa
nt 
Si
D,
b 
Ra
mo
o
wa
li
a 

Sa
n,
r
ur
.
P
u
nj
a
b 

Af
fi
r
ma
ti
on
 

P
u
nj
a
bl
 

•• 
9.
 
Sh
ri 
Te
ja
 
Si

~l
 D
~

i 
Bh
lI
ti
nd
a 
(
S
C)
.
P
u
nj
a
b 

Al
Br
ma
ti
ou
 

P
u
nj
a
bi
 

t
t 

1
0.
 
Sh
ri 
Sh
lI
mi
nd
er
 
Si
ng
b 

Fa
ri
d
k
ot
.
P
u
nj
a
b 

Al
8r
ma
ti
o
u 

P
u
nj
a
bi
 

.. 



1 
2 

a 
4 

5 
6 

11
. 

S
br

i G
ur

di
al

 Si
aa

b 
D

bi
lIO

D
 

Fc
ro

ap
ur

.P
ua

ja
b 

O
ad

l 
l!a

ili
ab

 
18

.1
1.

19
85

 

12
. 

T
ar

lo
ch

aa
 S

iD
ab

 T
ur

 
T

u
u

 T
ar

aa
.P

U
D

ja
b 

A
ftJ

rm
at

lo
D

 
Pw

Ua
bi 

19
.1

1.
19

85
 

U
. 

Sm
t. 

Sa
kb

bu
as

 l
ta

ur
 

O
ur

da
sp

ur
.P

uD
ja

b 
oa

tb
 

Ea
ali

sb
 

20
.1

1.
19

85
 

14
. 

Sb
ri 

A
rju

D
 S

iD
Ib

 
So

ut
. D

el
bi

-D
el

hi
 

o
.t

b
 

R
la

dl
 

11
.1

2.
19

85
 

U
. 

Sm
t. 

M
 ..

..
 K

um
ar

 
Bi

jD
or

 (S
C)

-U
.p

. 
O

am
 

R
iD

di
 

18
.1

2.
19

85
 

16
. 

Sb
rl

 S
om

aa
lb

 C
ha

tte
rje

e 
B

oI
pu

r.
W

.B
. 

A
fli

rm
al

io
a 

B
ca

pl
i 

19
.1

2.
19

85
 

17
. 

Sb
ri

 S
ar

at
 K

um
ar

 D
eb

 
x.

e.
cs

np
ar

a-
O

ria
a 

O
at

b 
O

ri
,a

 
tt

 

18
. 

Sb
rl 

S,
ec

I S
ha

ba
bu

dd
ia

 
X

w
..

.a
pa

j.B
ib

ar
 

O
al

b 
U

rd
u 

.. 
~
 

19
. 

·S
br

i N
ar

re
ad

ra
 B

uc
la

ai
ya

 
O

nm
l-

R
 ..

..
..

 
O

at
h 

H
tD

di
 

.. 
20

. 
Sb

d 
"
' ..

..
..

..
. b

ar
.8i

aa
b 

··
Ia

sh
 ..

..
. 

.O
at

h 
H

iD
di

 
20

.l
a;

 I 9
1$

 



9. OBITUARY REFERENCE 

11. Name or Member Date or deatb DateOD Time 
No. whicb tatea 

~~ 
~ 

:z 3 4 S 

H. M. 

I. Smt. Jayalbri Raiji 28-8-1985 "'I 
(MomJJet, Phil LoIt Sabba) I 

I 
2. Shri A..., NatJa i Ja aD ~ 21-9-1985 I 
(Member Pirtb Lot Sabba) I 

\ 
3. Shri Poonapati Auton)' Roddi 29-9-1985 I 
(Member, Plftb Lot Sabba) 

I 
4. Sbri Parimal Ghosh 14-10-1985 I 
(Member, Fourtb Lot Sabba) I 

I 
S. Shri Chandrabban Balaji 

~ Atbare Patil 16-10-1985 18-10-1985 0 II 
(Member, Seveoth Lot Sabha) I 

I 
6. Shri Baburao Jaoaluji Kale 18-10-1985 I 
(Member, Fiftb Lot Sabha) I , 

7. Shrl Lalit Sen 18-10-1985 I 
(Member, Fourth Lot Sabba) I , 

8. Shri SbibbaD Lal SabeDa 20.10-1985 , 
(Member, Slxtb Lot Sabba) , 

9. Shri ~  Kumar Sialb 3-11-1985 I 
(Member, Seventb Lot 

J Sabba) 

10. Sbri Virendra Aprwal 19-11-1985 21-11.1985 0 02 
(Member, Firtb Lot Sabba) 

II, Dr. ChelikaDi Venkata 
Rallla Rao 25-9-1985 13-12-1985 0 02 
(Member, Firl' Lot Sabha) 

27 





• 
10, PAPERS LAID ON THE TABLB 

(I) By Govemmcat 946 

(ii) By Private Memberl Nil 
. , 

2. 



11, PETmON 

30 



81
. 
N
o.
 

1 1.
 

Br
ie
f 
S
u
bj
ec
t 

2 

(i
) 
Q
ue
st
i
o
n 
of
 
pr
i
vi
le
ae
 

a
pi
n
at
 
C
o
m
mf
ll
i
o
oe
r 

of
 
P
ol
ic
e,
 
Ca
lc
ut
ta
, 
f
ur
 

D
O
D-
in
ti
ma
ti
on
 
of
 a
ll
eg
_ 

ed
 
ar
re
st
 
of
 
a 
me
m
be
r 

i
n 
Ca
lc
ut
ta
. 
_ 

~~
'

,
~
,
 

~
 
• 

i
i

~
 -
"
Or 
pri
Wi
ep
 

~
 
t¥
 
Te
k
K'i
zp
J, 

f
or
 
p
u
bl
i
Ca
ti
o
n 
of
 
a 

mi
sl
ea
di
n
g 
ne
ws
 
it
e
m 

a
b
o
ut
 
t
he
 
i
nt
i
ma
ti
o
n 
of
 

a
m
st
 
of
 
-a 
me
mb
er 
in
 

Ca
lc
ut
ta
 
t
o 
t
he
 S
pe
a
ke
r,
 

Lo
k 
Sa
b
ba
. 

1
2.
 
P
RI
VI
L
E
G
E 
M
A
T
T
E
R
S 

Na
me
 
of
 
t
he
 m
e
mb
er
 

w
h
o 
r
ail
e
d 
t
he
 m
at
te
r 

3 

S
mt
. 
Ge
et
a 
M
u
k
he
rj
ee
 

S
br
i 
Ja
i
pa
l 
Re
d
d
y.
 

-S
ar
va
sh
rI
 

Ba
s
u
de
b 

Ao
ha
rb
a, 

Sa
if
oI
Id
io
 

'
C
ba
u
d
ha
ft
. A
ji
Ul
u
m
af
 

sa
ba
, 
A
na
o
da
 
Pa
t
ha
k 

a
n
d 
An
ll
 
Ba
ao
. 

1 I
 I I I I ~ I I I I I I I I I J 

Da
te
 
o
n 

wh
ic
h 

ma
ll
er
 

b
c
o
q
bt
 
be
f
or
e 

t
b
e 
H
o
us
e 

4 

3-
1
2-
1
9
8
5 

TI
me
 

ta
ke
n 

s 

H
M 

0.
0
3 

De
ci
si
o
n 
of
 
t
he
 
H
o
us
e 

6 

T
h
e 
S
pe
a
ke
r 
If
ll
e,
 
al
i
a 

o
bs
er
ve
d 
t
ba
t 
t
h
e 
wh
ol
e 

~
r
~

l
i
D
'
 
t
ba
t 
of
 

,t
he
 i
de
nti
ty
 o
( 
t
he
 -
n
O
D 

'
i~

 
i
n 
li:
e '
~
~
~
 

-
"-
,,
 ;
. 

~
,
 

;; 
, 
:'
. 
b 

,
p
 si
W-i
"'h
 

__ , 
~,

 a
J

~ 
~

~ 
h9
hl 
bj
s 
~

 '
le
i '
I
D
e 

'. '
;' 
'o
tt
be 

~
i

 

~a
 

I..
a -



1 .2
. 

~ 

Q
ue

st
lo

o 
or 

pr
iv

il
ep

 
qa

iD
at

 
Sh

ri
 

R
..N

. 
O

oe
at

a 
ro

r 
al

1e
pd

ly
 

ca
at

lq
 

re
fle

ct
io

ns
 

O
D

 
_be

r.. 
th

e 
HO

Ul
e 

aD
d 

its
 

pr
oc

ee
dl

np
 o

f 
26

tb
 N

ov
em

be
r, 

19
85

. 

3 

Sb
ri 

It
.p

. 
U

nn
ik

ria
bn

aa
...

 
P

ro
f. 

M
ad

bu
 

D
an

da
· 

vl
te

 •.
 

4 
5 

6 

H
M

 
3.

12
-1

 9
8S

 
0.

02
 

T
be

 S
pe

ak
er

 o
bs

er
ve

d 
th

at
 

in
 

be
pi

na
 

w
itb

 t
be

 b
at

 
tra

di
tiO

O
I 

or
 t

be
 

H
oU

le
, 

be
 

wa
s 

o
f 

th
e 

op
in

io
n 

tb
at

 t
be

 H
ou

se
 w

ou
ld

 b
el

t 
CO

III
ul

t 
it

. o
w

n 
di

pi
ty

 b
y 

ta
lti

D
i n

o 
rur

the
r D

O
ttc

e 
or

 
th

e 
m

at
te

r a
nd

 a
cc

or
di

na
lJ

 
w

ith
he

ld
 

hi
s 

eO
D

leD
t 

to
 

th
e 

rm
iD

i o
r t

be
 q

u.
tl

on
 

of
 p

riv
ile

ae
. 

t..
a 

-N
 



13, QUBSTIONS 

(i) S ..... 

(a) Number of queationa put down in Que.tiOD Liltl 
for oral answers 

(b) Number of Questions orally answered 

(Ii) V.tarred 

Number of questions ror wblch written anlwers 
were laid bK:ludia. tbOie put down for oral 
ADIWCJ'I but not reac::hed ror oral answers 

·489 

203 

··5375 

• lacludes 12 Starred Questiona postpoaed/deleted/transrerred. 
•• IDcludes 96 Valtarred Questions deleted/witbdrawn/transrerred from ODe 

Ministry to anotber, 

33 



(1
0) 
Ha
lf
 .
 .,
.-
H
o
ar
 o
ll
c
ut
sl
o
n
s 
ar
ls
hl
t 
.
.
 t 
of
 .
.
.
.
.
.
 t
o 
ql
il
l
U-

SI
. 

Br
i
ef
 
Su
bj
ec
t. 

Na
me
 
or
 t
he
 M
e
m
be
r 

Da
te
 

Mi
ml
tr
y 
l
Oe
p
u.
 

Ti
me
 

T
at
e
o 

N
o.
 

w
h
o 
ni
l
c
d 
t
he
 

H
n.
 

Mt
l.
 

di
sc
Ul
li
o
n 

1.
 
Pe
r 
~
i
'
a
 I
n
Co
o
De
 

S
br
i 
M
o
ol
 
C
h
a
a
d 
D
a.
a 

2
9-
1
1.
8
S 

Pl
aa
ni
ns
 
C
o
m
mi
ni
o
n 

4
8 

2.
 
Al
li
ea
ii
'
*-
or 
f
u
n
ds
 r
or
 

S
hr
i 
Vi
r
d
hi
 
C
ha
n
de
r 

1
1-
1
2.
8
S 

I
nf
or
ma
ti
o
n 
a
a
d:
8r
o
a
d.
 

41
 

e
x
t
"
"
 
of
 
t.
V.
 
De
t·
 

Ja
i
n 

ca
it
i
n
S 

w
or
k 
. 

3. 
Me
i
wI 

Sc
be
me
 
f
or
 

S
hr
i 
M
o
ot
 
C
ha
n
d 
Da
aa
 

Hi
.
1
2·
B
S 

T
n
ns
p
or
l 

35
 

D
~
,
 
C
OI
pi
oy
ea
I 

4.
 
M 
.
.
.
.
 t
o 
It
o
p 
d 
.
.
 

Sl
lr
i 
S
u
nl
l
h 
K
ur
u
p 

1
8.
1
2.
8
S 

Te
xt
il
es
 

at
 

~
 

m-.
 
~
 or
 c
ott
on
 

t
"'
·
G
a
a
a
a 
Pr
oj
ec
t 

.•. 

S. 
S
hr
i 
B.
 
A
y
ya
p
p
u 
R
e
d
d
y 

1
9-
1
2.
B
S 

W
at
er
R
es
o
w
a
a 

49
 

t  
. 



14
. 

R
B

SI
G

N
A

TI
O

N
 B

Y 
M

EM
B

B
R

 

,...
 

S
ta

te
 

C
oa

.ti
lu

ca
c:

y 
D

at
e 

fr
om

 
D

at
e 

of
 is

su
e 

D
at

e 
o

f 
w

bi
ch

 
or

 n
ot

ifi
ca

tio
n 

ID
n0

un
c8

m
eD

t 
re

si
gn

at
io

n 
in

 G
az

eu
el

 
in

 t
be

 8
0

u
. 

to
ok

 e
lfe

ct
 

pu
bl

ic
at

io
n 

iD
 

B
ul

le
tin

 

Sb
rlm

at
i M

aD
or

m
a 

Si
D

",
 

B
ib

ar
 

B
aD

ta
 

8-
11

-1
98

5 
ll

-1
1-

1t
85

 
18-

11-
'"' 

• 
~
 



15
. 

R
ES

O
LU

TI
O

N
S 

( i
) 

Re
so

lu
tlo

D
S 

pl
am

 b
ef

or
t"

 th
e 

H
ou

se
 b

y 
th

e 
Sp

nk
er

 

SI
. 

Su
bj

ec
t 

N
am

e 
of

 M
em

be
r 

w
ho

 
D

al
e 

of
 

Ti
m

e 
M

in
is

try
/ 

R
em

ar
ks

 

N
o.

 
m

ov
ed

 
m

ov
in

g 
&:

 
la

ke
n 

D
ep

ar
tm

en
t 

D
isc

us
sio

n 
co

nc
em

td
 

--
-

2 
3 

4 
5 

6 
7 

H
M

 

1.
 

Ex
ec

ut
io

n 
of

 
B

en
ja

m
in

 
Pl

ac
ed

 
be

fo
re

 
th

e 
H

ou
se

 
18

-1
1·

19
11

5 
00

1 
Ex

te
rn

al
 A

ffa
irs

 
A

do
pt

ed
 

M
ol

oi
sc

 
by

 t
he

 S
pe

ak
er

 

2. 
A

pp
ea

l 
to

 l
ea

de
n 

of
 t

he
 

Pl
ac

ed
 

be
fo

re
 

th
e 

H
ou

se
 

18
·1

1·
19

85
 

0
0

2
 

Ex
te

rn
al

 A
fra

irs
 

A
do

pt
ed

 

U
S 

an
d 

U
SS

R
 

1
0

 
m

ak
e 

by
 l

he
 S

pe
ak

er
 

~
 

ey
cr

y 
ef

ro
rt 

to
 

re
ac

h 
an

 
al

R
cm

en
t 

on
 

su
b5

ta
nt

ia
1 

re
du

ct
io

ns
 

in
 

tb
e 

st
oc

k-
pi

le
s 

of
 n

uc
le

ar
 W

ar
be

ad
s 

, 
I 

3.
 

G
ri

ef
 An

d s
O

rro
w

 
at

 
th

c 
Pl

ac
ed

 
be

fo
re

 
th

e 
H

ou
se

 
18

·1
1-

19
85

 
0

0
1

 
A

pi
cu

lt
ur

e 
A

do
pt

ed
 

en
or

m
oU

s 
Jo

ss
 o

f 
bu

m
aD

 
by

 t
he

 S
pe

al
te

r 
h

f.
 

aD
d 

pr
op

er
ty

 
0

0
 

ec
co

un
t o

f 
cy

cl
on

ic
 .

to
rm

 
in

 T
am

il 
N

ad
u 

4.
 

Sy
m

 ..
..

..
 w

ith
 t

he
 

pe
a-

Pl
ac

ed
 

be
fo

re
 

tb
e 

H
ou

se
 

18
-1

1-
19

85
 

C
O

l 
ut

er
D

al
 A

ffa
irs

 
A

do
pi

ed
 

pi
e 

o
f.

 C
ol

um
bi

a 
w

ho
 

by
 t

he
 S

pe
ak

er
 

we
re

 v
ic

tim
s 

o
f 

tb
e 

fu
ry

 
o

f n
at

ur
e 



(I
I)
 
St
at
ut
c
wy
 
Re
s
ol
ut
i
ol
d 

SI
. 

S
u
bj
ec
t 

Ar
ti
cl
e/
 

Na
me
 
of
 
Me
m
be
r 

Da
te
 
of
 

Ti
me
 
Mi
ni
st
r
YI
 

ll
e
m
ar
kl
 

N
o.
 

Se
ct
i
o
n 
of
 

w
h
o 
m
o
ve
d 

m
o
vi
n
g 
a
n
d 

ta
ke
n 
De
pa
rt
-

C
o
ns
ti
t
ut
i
o
nl
 

di
sc
us
si
o
n 

me
nt
 

Ac
t 

c
o
nc
er
ne
d 

H
M 

1.
 
• 
Di
sa
p
pr
o
va
l 
of
 
t
be
 

Ar
ti
cl
e 
1
2
3 

S
hr
i 
I
n
dr
aj
it
 G
u
pt
a 

4-
1
2.
1
9
8
5 

") 
L
a
b
o
ur
 

Ne
ga
ti
ve
d 

Pa
y
me
nt
 
of
 
B
o
n
us
 

I 
(
A
me
u
d
me
nt
) 

I 
Or
di
Da
nc
e, 

1
9
8
5 

I 
r
i
D
a
~
 
N
o.
6 

I 
of
 
1
9
8
5)
. 

I ~ 
W -.
I 

2.
 
• 
Di
sa
p
pr
o
va
l 
of
 
t
he
 

Ar
ti
cl
e 
1
2
3 

S
hr
i 
C.
 
J
a
ns
a 

4-
1
2-
1
9
8
5 

I 
3-
3
7 
L
a
b
o
ur
 

Wi
t
h
dr
a
w
n 

Pa
y
me
nt
 
of
 
B
o
n
us
 

Re
d
d
y 

1 I 
(
Se
c
o
n
d 
A
me
n
d.
 

I 
me
nt
) 
Or
di
na
nc
e,
 

I 
1
9
8
5 
(
Or
di
na
nc
e 

I 
N
o.
8 
of
 
1
9
8
5)
. 

J 
3. 

@ 
Di
sa
p
pr
o
va
l 
of
 
t
he
 

Ar
ti
cl
e 
1
2
3 

S
hr
i 
C 
Ja
n
ge
 

5-
1
2-
1
9
8
5 

2·
1
6 
Tr
a
ns
p
or
t 

Ne
ta
ti
ve
d 

Ai
rc
ra
ft
 
(
A
me
n
d-

~
 

me
nt
) 
Or
di
na
nc
e,
 

1
9
8
5 
(
Or
di
na
oc
:e
 

N
o.
7 
of
 
1
9
8
5)
. 

• 
Di
sc
:u
ss
ed
 
t
oa
et
he
r 
al
o
na
wi
t
h 
t
be
 m
ot
i
o
n 
of
 c
o
ns
i
de
ra
ti
o
n 
f
Qr 
t
be
 P
a
y
me
nt
 
of
 
B
o
n
us
 
l
Se
c
o
n
d 
A
me
n
d
me
nt
) 
Bi
ll
. 
1
9
8
5.
 

@ 
Di
sc
us
se
d 
al
o
o
g
wi
t
h 
t
he
 m
ot
i
o
n 
f
or
 c
o
os
ic
ie
ra
ti
o
n 
of
 
t
he
 A
ir
cr
af
t 
(
A
me
n
d
me
nt
) 
Bi
ll
, 
1
9
8
5.
 



SI
. 

N
o.

 

1.
 

Su
1Q

ec
l 

D
er

ilO
pm

eo
t 

of
 b

nl
 a

re
a 

(8
1)

 P
df

tt
e 

M
ea

II
In

' R
 ..

..
..

..
. 

N
am

e 
of

 m
em

be
r 

w
ho

 m
ov

ed
 

Sb
ri 

H
ar

ia
h 

R
aw

at
 

D
ac

e 
(.

) 
of

 
m

ov
io

l a
nd

 
di

sc
uu

io
D

 

2-
8_

19
8S

 
16

-8
-1

98
S 

(T
hi

rd
 

Se
ai

oo
) 

29
-1

1-
19

U
 

13
-1

2-
19

8S
 

T
im

I 
&

ab
o 

H
 

M
 

4-
06

 
(H

C
lu

dl
q 

2b
ou

n 
an

d 
34

 
m

io
ut

es
 

ta
ke

n 
du

rm
, 

Th
ir

d 
Se

ai
oo

).
 

.M
iD

ilt
ry

f 
nc

pa
rt

m
en

t 

Pt
an

oi
n,

 

Re
m

ar
ta

 

D
ilc

ua
io

n 
D

O
l 

cO
DC

lud
cd

. 

W
 

G
o 



16
. 

SH
O

R
T 

D
U

R
A

TI
O

N
 D

IS
C

U
SS

IO
N

S 
(R

U
L

E
 1

93
) 

81
. 

Su
bj

ec
t 

U
nd

er
 

N
am

e 
of

 M
em

be
r 

w
bo

 
D

at
e,

s)
 o

f 
Ti

m
e 

M
in

is
try

/ 
R

em
ar

ks
 

N
o.

 
1'1

IJc
 

rai
se

c1
 t

be
 d

irc
us

si
on

 
di

sc
us

sI
on

 
tD

eo
 

,D
ep

ar
tm

en
t 

co
ac

er
oe

d 

H
 

M
 

1.
 

Si
tu

at
io

n 
am

in
l 

ou
t 

or 
19

3 
Sh

ri 
B

.V
. 

D
es

ai
 

18
.1

1.
85

 
5 

IS
 

"A
ar

ica
ltu

re
 

flo
od

s, 
dr

ou
gb

t 
an

d 
19

.1
1.

85
 

ot
he

r n
at

ur
al

 c
al

am
iti

es
 

in
 v

ar
io

us
 p

al
 IS

 
or 

tb
e 

co
un

try
. 

2.
 

C
ra

sh
 in

 p
ric

es
 or

 a
ar

i-
19

3 
Sb

ri
 V

. 
So

b h
an

 a-
21

.1
1.

85
 

5 
21

 
A

ar
ic

ul
tu

re
 .

 
tA

l 
cu

ltu
ra

l 
co

m
m

od
iti

es
 

dr
ee

aw
ar

a 
R

ao
 

25
.1

1.
85

 
\0

 
lik

e 
co

tto
n,

 p
ad

dy
,lU

PJ
'-

ca
ne

, j
ut

e,
 c

oc
on

ut
 e

tc
, 



1'7. SPBI&EIl/DBPUTY SPB ~ Ala A  

AlIIIOUllremellts / RU/,IIKI 
----4'-__ ----------

Sl. 
No. Subject 

I . aestrictlDI the time devoted to 
CaIliDI AtteDtioD by tbe 
HOUle. 

2. ResumptioD of tbe debate OD 
tbo Sick Industrial Com-
panies (Special Provisions) 
Bill. 1985. 

3. WithholdiDI permiuion lOuaht 
by Prof. Madbu Dandav.ate on 
3rd December. 1985 to lay on 
tbo Table of tho HoulC tbe 
report of tbo Bnquiry Com-
mittee on "Biab rate of 
mortality aDd other ma'prac-
tic:ea at CeDtral Sheep and 
Woollen Researcb laatitute. 
Avikanqar". 

4. AfBrmation of the ruliDI liven 
on 4 December, 1985 (item 
No. 3 above) on perusal of 
detailed commeDts r l~  

from tho Miniater of Alrl-
culture. 

40 

By whom _ Date , 

Speaker 18.11.1985 

Deputy Speaker 2.12.1985 

Speaker 4. t 2. 985 

Speakel 19.12. t 985 

r. 



SI. 
No. 

18. STATEMENTS 

(I) Suo motu Statemeats .a'I/laI4 ." M ................ 312 

, Subject Nanae or 
MiDister 

Dato Time 
taken 

------------------------------------
2 

I. GOvt'rnment's decision to 
launcb tbree more scbemes 10 
ameliorate tbe lot of weaker 
and vulnerable sections of Ihe 
lociely in the context of 
surplus foodltocks. 

2. Islue of Railway pal_to 
rreedom filhler •• 

3. Governmenl business for the 
week: commencinl the 2St'1 
Novemhcr. I QSS. 

4 Incidenl or lal leakslC near 
New Ashok Nasar, Delhi on 
the oiShI of 21 SI November, 
1985. 

·S. Prime Minisler's visit abroad. 

6. C.orreclinl lhe reply alwoby 
Minister in Lolc Sabha on 
26th November. 1985· reaar-
din. Ihe lakinl away of the . 
palSport of Swami Alvinesb, 

7, Attack on lb. Indian diplo-
mall who were helpina the 
,Indian Sikh. illri ~' Jatha' 
viliting Paklltan for Guru 
Nana" Birthday celebrations . 

s 4 

Shri 19.11.1'1S.5 
Visbw.lnath 
Pralap Sin,h 

Shri P.A. 
Sanlma 

19.11.1985 

Shri Ghulam 22.' 1.1985 
Nabi Azad 

ShrlArun 22.11.1985 
Nehru 

Shri Rajiv 26.11.1985 
Gandhi 

Shri H.R. 28,1I.19S5 
Bbardwaj 

Shri K,R. 29.11.198c 

Narayanan 

s 

H.M. 
0,07 

0,01 

020 

O.OJ 

0.07 

0.02 

002 

• Also I:lid on the Table Joint messaa. of the Leaders of Sill coqptri" which 
had launcbed DLlhi declaration for nuclear disarmament to Prnident of 
U.S.A. and Geae,r.I.s.crota'f IDttileC.P.S.U, Cent,alCalpmiuoe .. 

41 
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8. Govcmmeot bUlln. for tlie 
weG ; cem...maa abe 2DcI 
December, 1985. 

9. iltilDC Mttdifcr'. vi.it 
VIetnam and Japan. 

to 

10 Reprdinl "Industry aod 
EaviroDlDCoial POJlUtiOD-
aillolou. EnforcemeDt of 
CODtrol Mealures". 

1 t . Oa. leakap at the ibriram 
Foods aDd Fortilizerl [DduI-
tria Plaot iD Delhi. 

12. GoverDment bUlioeu for the 
week commeociDI tbe 9th 
December. 198.5. 

1 3. Goverament "usmc.. for the 
week commeDClnl tbe I 6th 
December. 1985, 

14, Summit meetiDI betweea the 
President or Pakistao and tbe 
Prime Miaister or Todia in 
New Deihl held 00 the 17th 
December, 1985. 

@1.5 • Lonl Term Piacal Policy. 

16. Noa.extelll;on of tbe term or 
the Commls.ioo of Inquiry 
appointed by Oovernment or 
MacJhya Prade'" 00 tbe 
Bhopal Oa, J..cat diluter. 

17, Amounts outltandlnl for 
paddy puchalCd by tbe Food 
CoI1JOratioa of India from 
farmen in Punjab ancJ 
Ill,.,.., 

~ • .' .1 

42 

3 4 

Stiri H,K.L. 29 11.198.5 
Bbqat 

Sbri B.R. 
Bhapt 

~ll,  

SbriZ.R. 312.1985 
ADsari 

Sbrl P.A. 4.12.1985 
SaDIIIla 

Sbri H,K.L. ~  

Bbqat 

Shri Gulam 13,12.198.5 
Nabi Azad 

Shri B.R. 17.12.198.5 
Bba .. , 

Shri 
Vishwanath 
Prat • ., 8iD", 

Shri 1l.1C.. 
Jaicbaadra 
Sialh 

SbtIK.P, 
Slil*h Deo 

19.12.1985 

19.12.1985 

5 

H.M. 

0.14 

0.06 

0.04 

0.03 

0.16 

O.ll 

0.03 

0.01 

0.03 

0,05 
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(II) Matters Uader Rule 377 

(a) Details 01 Matters ralmI 

SI. 
No. 

Subject 

2 

1. Need to tab immediate 
effective stepi to cbeck 
traffic coagestioD ia various 
parta of Delhi. 

2. Need to provide .finaacial 
alal,taDce to tbe village 
Paachayatl to oaable tbom to 
purcbase T.V. sets for the 
boDeOt af villalerl. 

3. Need to provide timely pay. 
meat to tbe weaven iD 
Khalilabad aDd to set up a 
traiDial CeDtre for them. 

4. Need to take stepa for pur. 
chase of cottOD by CottOD 
CorporatioD of IDdia aDd 
release tho aport quota of 
cottOD .to cDable tho ,rowers 
to let rCJmUDerative price. 

S. Pitiablo cOndition of labour. 
en in dlffereDt parta of tbe 
country and need to take. 
neceuary remedial mealures 
to Ave the labourers intea-
dina to 10 abroad from 
cboatina and fraud. 

6. Nood to take Decesaal'1 steps 
to make a separate rqioa 
for tbe MoteorolOliQa 
Officel iii Ori ... and bifurcate 
tbe adminIstrative cbalIDOI 
from R.C. Calcutta. 

Name of member 
wbo railed tbe 

matter 

3 

Sbri Jai Prakaab 
Alarwal 

Sbti K.N. PracSbaD 

Dr. Cbandra 
Shekhar Tripatbi 

Sbri V. 
Sobbaaadi'eolwara 
Rao 

Sbri Somaatb 
Ratb 

Sbri CbiatamaDi 
PaaJarabi 

) 
I 
I 
I 
I 
J 

j 
I 
I 
I ,. 
I 

Date 

4 

Time 
takea 

5 

H.M. 

r 18.11.85 0 O' 

I 
I 
I 

I 
I 
I 
I 
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7. NcCd .to provide mo.re fund. 
for improvement of slums in 
NalPur iD Mabaralbtra. 

8. Need for ImpOlIDI immodlate 
baD OD tho adverlillement. of 
ciprellet il:l Dewspapers etc. 

9. Need to undertake  crash 
bousiq prOinamme by tbc 
Ministry of Orban Develop-
DleDt for rehabilitation of 
alum/pavement dwellers iD 
Bombay. 

10. Need to shift the Head-
quarten of t .. ree Chief BD-
aineers inchar.e of the tlve 
Railway projects UDder coal-
tructiOD in Ori... to places 
in Orilla aDd to create a post 
of General Mallaler to,luper-
ville tbeao projects for tbeir 
eiJ'ective Implementation. 

11. Need to procilre paddy by 
Pood Corporation of ladia 
and GJlloraleaeics at support 
ri~ filled by the Government. 

12. Need to revicwthe policy of 
conseructina biB dams in tbe 
liahf of two dam bunts iotM 
country and the heavy COIf. 
involved. 

13. Need 10 provide more funds 
for relief and rehabilitation 
of the cyclone affected people 
of West Ben.aiand Or ill •. 

J 4. Need to take proper mea-
lures 10 stop .ets or YioJenc:e 
by extremist l ~ l  

3 

Shrl Banwari Lal I 
Purohit. 'I , 

I 
Shri V.S. Krishna I 
[yer J 

Shri Sharad DiBhc 

Smt. Jayanti 
Pa.-iII: 

Sbri ZainuJ Balber 

Smt.D.JC. 
Bhandari 

Shri Nara),aD 
Chout.y 

Shrl"V.V; Dnal 

'1 
I 
I 
I 
I 
I 

I 
I 
I 

I 

~ 
I 
I 
I 
I 
'I 
I 
I 
I , 
I 

I 
I 
i 
r 
t 

4 5 

H.M. 

19-11-85 o 10 
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1 S. Need to develop coal resour· 
ces in tbe State of Orissa and 
constitute a coal development 
authority for effective coordi. 
nation in theproduclion of 
coal. 

16. Need to instal relay trans-
mitter of ~ lar  capacity 
in T.V. Centre,Varanaai for 
tbe benefit of the people of 
Renukoot and other nearby 
places. 

I 7. Need to lift bill on creation 
of new posta and filling up 
of existing vacancies partie 
cularly in P & T. 

18. Need to undertake work OQ 

Darbbanll8.Smaltipur broad 
gauae and Saltri.Hasanpur 
line uracnlly 

1 9. Need to ensure reasonable 
price for Cardamom and to 
take necessary atepa to in. 
crease Its export. 

20. Need to develop/electronics 
industries in Jammu and 
Kuhmir and other billy 
area •• 

21 , Need to impOM ceiliGg on 
orban property and maintain 
parity in value of properties 
of urban and rural dweUera. 

22. Need to provide lubsidiOi 
for IOUina up or indust" 
in undeveloped bllly areal 
of Uttar PradOib particularly 
in Diltrlcte of AI mora, 
Pithoraptb etc. 

45 

3 

Shri Heribar Soren 

Sbri Ram Pyare 
Panika 

Prof. NaralD 
Chand Parasber 

Dr. O.S. RajbaDi 

Prof. P.J. KurieD 

Prof. Saif.ud.Dia 
Soz 

Sbri K. 
Ramachandra 
Reddy 

Sbri Hari.b Rant 

i 
{ 
I , 
J 

1 
I 
I 

I 

, 
I 

'I 

I 

r 
I 
I , 
I 

I 
I 
I 
. I , 
I 
I 

J 

4 5 

H. M. 

20·lJ .85 o 12 
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I 2 3 4 5 

H,M, 

23, Need to acceJerate the Shri Ram Slnlh 1 conltruction work 01 Vadav 
Mlthura-Alwar B.O. Railway 
lioe project. I 

I 
24. Need to Nt up an indepen_ Smt. Krishna Sabl 

deDt DcpartmeDt for the 
development aad proper 
utilisation or herbs whieb are 
beinl used in 
dru,l. 

life uvin, 

25. Need to increase the fre_ Shrl p. Nam,yal 
quency of air services to Leh ' 
by addiD, one IOrvice each 
on ChaDdiprh. Loh and I Srina,ar_Leb routes' I 

~ 21-11_85 o 09 
26, Need to supply power from Shri Virdhl I 

I Slnarauli Supor Power Tber- Chander Jilin I mal Plant till two unils of I Atomic Plant, 'Kota Itart I workiDI. I 
I 

27 Need to provide adequate Sbri Sarfaraz 
, 
I Dumber of rakes for tranl- Ahmad I portation of COlli to Sindri 

Fertilizers and allO for tranl- , portin, urea add fly alh , from there. 
I 
I 

28. Need to implement tbe Dr. V. Venkatesh I , 
Mahajan Commialon Report I 
reprdin, Ihe, boundary dia. I 
pute bet.een Kara.taka and I 
Maharar.btra im_diatel,. I 

I 
I 

29. Need to construct a electric Shrl C, Jalna I 
loco shed at ,Kazipet in Reddy J Andhra Pradesh, 



1 2 

30, Need to include AtblnlaI, 
Nedumanaad, Klllmanoor, 
Varbla and Neyyatdnltara 
towns of Trivandrum District 
in the centrally sponsored 
ICheme for integrated develop-
ment of smaH and medium 
towns. 

31. Need to tet up an enquiry 
office at Gudur Railway 
Station of South Central 
Railway in Andhra Pradesh. 

32. Need to give priority for 
completion of work on the 
Kazhakuttom -Neyyauinkara 
by-pus to avoid traffic con-
lcation in Trivaadrum. 

33. Need to amend tbe Motor 
Veblcles Act, 1939 to ovar-
come difficulties faced in 
filing compensation claims 
in respect of persons who  die 
in accidents involvinl bullock-
carls aDd luch other vehicles. 

34. Need to look into the 
,rievaaces Dnd .demands of 
RailwlY Employees. 

35. Need to trlnsfer evacuee 
properties to ~  old inhlbi-
tanls by simplifylnl the pro-
cedure. 

36. Need to declare Oonikhpur 
district of Unar Pradesh 
as a backward district and 
to set up I bl, industrial 
unit there. -

47 

3 

Shrl T. 'asheer 

6hri p. 
Pencballaib 

Shri A. Charles 

Shri Shanti 
Dhariwal 

Shri Baaudeb 
Acharia 

Shri lai Prakash 
Allrwll 

Shri Madan 
Pandey 

4 

1 

~ 25-11-85 

J 
1 
I 
I 
I 
I 
I 
I 
I 
I 
I 
I 

5 

H.M. 

o 0' 
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37. Nee.:! for completion of on-
JOinl power proJ=ct. and 
takinl up new project. durin, 
the SeveDth Plan period to 
meet the inc:reuinl .demand 
for power in tbe country. 

38. Need to'approYCI the Bombay 
Urban Tran.port Project 
Phase II urgently and to 
obtain sanction of the World 
Bank. 

39. Need '0 provide adequate 
medical and 8nancial ••• 11-
tance to State GOVI. 10 check 
the aprcad of. cncephal hies 
epidemic in ... tern dil-
triCIi of Uuar Pradesh. 

40. Need to Irant ftnancial alii ... 
tance to Tamil Nadu to 
meet the heavy losses caused 
by the recent rain. and to 
provide relief to tbe people, 

41, Need to .top furdler retrench-
ment of Indian employees of 
Chukba Hydel Pl'Oject, Bhutan 
aDd rehabilitate the rotronched 
employees. 

42. Need to amend itbe ' ..... 
Rul. by extendinl tho 1 faci-
lity of Central : Government 
Pension to II!! freedom 
fishtera Irra,pectivo of the 
period of Impri.onment under-
lone by thelD, 

43. Need to declare' Patna Uni-
versity a. a Cootr.1 Uoivef-
lilY fDr rapid developmcat of 
education in Blbar, 

48 

3 

Shri Krupuindhu 
Dhoi 

Shri S.G, Gholap 

Shri Mohd. 
Mahfooz Ali 
Khan 

Shri p, 
Kolandalvelu 

• 
Sbrl Aqanda 
Pathak 

Sbri Mull"" 
Ramacbladnn 

Sbrl C,P, Thakur 

I 
J 
J 
I 
I 
I 
I 
I 
t 

4 

~ 26-11-85 

I 
:1 

I 
I 
I ., 
'I 
I 
.1 , 
r , 
I 

, 
H,M, 

o 09 

~ ---------
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44. Need to take a firm decision 
,bout HllinS up or a Itcel 
plant at Vijayaapr in 
Karnataka. 

45. Need to include Brutans 
Irription Prqject In the 
Seventh Plan to provide 
irrisatioa facilities to 1If.1 
in Nay.sarh lind Kb'Jrd 
lub·division of Ori .... 

Need .e draw up a compre. 
bensive scheme of reconstruc-
tion of ,the old dilapidated 
hOURI ia Bombay. 

47. Need for immediate reVISion 
of pay acales aDd provisioa 
of .rolllotional aveDU.. of 
the University and Collele 
teachers ia tbe CouDtry. 

48. Need to expedite the work ,or 
auto.siaballial aDd introduce 
EMU trains between PaDstura 
and KbarllPur stalioDs of 
S.E. Railway. 

49. Need, to telecast DIDWI bul. 
letins duriDi tbe day time. 

50. Need to brinl Pathanmtbitta 
aDd Idukki districts of Koral. 
on the T.V. map by installinll 
oae low power traasmitter in 
each district, 

51. Need to stop the export of 
wool aDd iacrease its pro. 
duction in the country 10 
protect Ihe carpet industry. 

49 

3 

Shri V S. Krisbna, 1 
lyer 

Shri ChintamaDi 
Paniarahi 

Shri Sharad 
Di.he 

Prof. NaraiD 
Cband Para.har 

Smt, Geeta 
Mukberjee 

Shrl Shantaram 
Naik 

Prof. P.J, 
KurirD' 

Shri Umakant 
i~ ra 

I , 
I , 
I 
I , 
~ 
I 
I 
I , ,. 
, t , 
I 
I 
I 
t 

I 
I , 
I 
I 
I 
I 
I 
J 

4 5 

H. M.. 

28.11.85 o 01 
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69. Need to fllfDisb ac:c:arate 
atatistlCl about tbe Bbopal 
patrapdy. 

70. Nood to CODvert .1CriabDa-
patDam minor port iDto a 
~r port ID Aadbra 
Pradeab. 

71. Nood to abollsb all taua} 
duties levied OD tbe mediclaea 
iD the country. 

72. Need to conaidor tbe C8IOI 
of omployeoa cooperative 
lOCietiel for allotment of kero-
IeDe dealenbip in Oreater 
Bombay. 

73. Need to tate immodiaae ..,,Il10-
dial meuUI'OI to cbec:k poilu. 
tlon caulOd by Aribant Paper 
Mill, Jandah Dear Abmodprb 
In Sao,rur district of Punjab. 

74. Need  to let up a biab power 
Committeo to atudy tbe 
transport needs of the Eastern 
districts of Uttar Pradesh and 
Western dia.ricta of Bihar. 

75. Need to live tbe statuI 01 a 
full.fJed,ed Univenity to 
Jamia Milia. 

76. Nood to cancel tbe min In, 
I... Dear Chittor,ari! to 
proteet tbe hiltorical D l~ 

monts aDd chcc:k pollutioD. 

77. Need to ~ i r Pali aDd 
Pratrit laDlua,cI for aDnual 
State awards and also to 
increase tbe amount of award. 

52 

3 

8mt. Kiabori 
5mba 

Shri p. Penc:bal-
laiab 

Dr. A. ICalanidbi 

Shrl ADoopchaDd 
Sbah 

Shri ·g"lwant 
SiD,h R.moowalia 

Sbrl Madan PaD-
dey 

Sbri Aziz Qureshi 

Pror. Nirmala 
Kumari Shaktawat 

Prof. ~ar lD 

ChaDd Parashar 

4 

t "'12-15 
I 
I 
I 
I 
I 

I 
I 
I 
I 
I 
I 
I 
I 

I 
I 
I 
I 

J 

1 , 
I 
I 

r 
I 

I 
I 
I 

I 

t 

5 

H.M. 

o 14 

o 15 
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78. Need to open ,odOWDI for 
Jute, Fertillzen ele. at Oopal 
OaDj ia Blbar with the ... 11-
taDee oC World Baak. 

79. Need to fix re&soaable price 
of tyre aad DatioaaliM the 
tyre iDdustry. 

80, Need to take immediate Iteps 
to check the trend of rile 
ID prices of esseatial commo. 
dlties. 

81. Need to lOt up ··Polyester 
Filameat Yarn" factory iD 
Waraapl district of ADdhra 
Pradesh. 

82. Need to look Into the .rlo. 
vaaces of Postal emplO)'OOl iD 
tbe couatry. 

83. Need to lay down saCety rul. 
aDd rqulatioal 10 al to avoid 
overIOAdia. aad misbaPi ~ 
I..." boats. 

84. Need to tate pormlDeat mea· 
IUni to save Bihar aod other 
parts 01 the COUDtry from 
loodI,dt'OUlbcetc. 

IS. Need to provide adequate job 
security to the coatract wor-
ken of Surat Tadle Milia, 
O.rat. 

86. Need to formulate a compre-
beasive IUpr policy In the 
Soveatb Five Year Plao to 
iDcreue prodactioa of lUlU 
In the country. 

53 

3 

8bri IC.aIi PruacI 
Paadey 

Sbri Ani! Buu 

Shri Cbiatamaai 
Paolarahi 

Shri C. lallP 
Reddy 

Dr. V. VODkateib 

Smt. Itiabori SiDba 

Prof. Cbaodra 
Bbaou 1Je¥' 

Shri IIarIbar 
SoMa 

Sbri· ....... b 
Vikhe PIIiI 

I 
I 
I 
I 
I 
J 
1 
I 
I 
I 
I , 

4 5 

H. M. 
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87. Need to declare ..... , .dls .. 
riet iD Madh,a Pradesh ~  

industrially backward area. 

88. Need to ,Ive more flnucial 
a.lttance to Cardamom :rrad-
In, Corporatioe aDd represen-
tation to Cardamom ,rowen 
of Kamataka ia the Corpora-
tion. 

89. Need to coostruct a rold. 
cum-railway-bridae across river 
Krisboa to . join Repslle aDd 
Machilipatnam 10 Andbr. 
Pradesh. 

90. 

91. 

n. 

93. 

'4. 

Need to take ,remedial mea-
lUres to impro+O environmeD-
tal coqdltioDi of Firozabad 
town in UttarPradeih. 

Need to .tart a Government 
tralniD, Ceotre for com&'fti-
tift examiDations at· UbaJe. 
diltrict or Maharuhtra, lor 
tbe beoefit of tbe tribal Ind 
backward class cudldata. 

Need to declare tile U.ian 
Territory of Ooa, Da~ 
ud Diu, II a rullfledP&t 
State. 

Need to Incr,a" the a J ~ 

city of telephol. ellchaoaes at 
Bhaodara aD" Tumsar io 
Mabaruhtr.. : 

Need to let upa c:ommitt" ta 
cODiidcr .provicho. pro.,e'rtiliu--:. 
catiODIlI facifi'ies '0 tHi· 
childreo of ~ rD l em-
ployees posted liD desert areat, 
SDOW clad regi6n. and olher 
dUIIcult areas. 

si 
3 

Sbri ManhrBaJ 
Sodi 

Kum. O.K. 
Tharadevi 

Shrl N. Venkala 
Ratnam 

, . 
Sbri Oanga Ram 

Sbri Vija,a N. 
Palll 

Sbrl Shaotaram 
Naik 

Shri keaborao 
Pardbi 

Sm!. Usha 

Tbak"" 

I, 

~ 
t 
I 

I 
I 
I 
I 
I , 
I 

J 
,-
I 

I , 
I 

I , 
I , 
1 , 
I 
I 
,4 
~ , , , 
t 10-12.,.85 

1 

H.M. 
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95. Need to set up a thermal 
power plant in Kerala to 
meet itl lrowinl demand for 
power. 

96. Need to enlure re,ular IUp. 
ply of cement from factories 
for completion or ·varioul pro. 
jectl under way in Bihar. 

97. Need to preserye the Ohlna 
Bird Sanctuary: near Bhar.u-
pur in Rajasthan. 

98. 

99. 

100. 

101. 

102. 

Need to dlract the banks not 
to increase the service 
c:barps on the ilSoe of Bank 
draft., BiIIl, cheques and 
other services. 

Need to purcbue more mesta 
crop In Andbra Pradesb by 
tbe lute Corporation or Iadl •. 
by oponln, more plircha.e 
centres. 

Need to amead tbe Urban 
Land Cellin, Act, 1976 with 
a view to provide accommoda-
tiOD to the common maa. 

Need to enact comPrellensive 
lelillation to enable aUlbo-
ri!iesto take effective actioa 
.. ainst errina manufacturers 
of chemical based consumer 
~S ~r not ~ r i  safety 

meaaures. 

Need to construct a bridle 
across Kamla' Balam river 
in Darbhan'a district of 
Bihar. 

Shri K. 
Mobandu 

Sbri D.P. 
Yadav 

Shri Mool 
Cband Daga 

Sbri Danarl 
LaI Paroble 

Sbri S.M. 
Bbattam 

SIIrl AaOOpcband 
Sbab 

Sbr i Sbarad 
Dilbi .. ' 

Shrl Ram IlJiapt 
Pa ~D  

,., 
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I 

l' 
I 

I 
I 
J 

1 
·1 , 

I 
~ 

~ 
I 
I 

I 
. ,I· .. 
I 
I,·· 
• ~ ...• ·,.1 
"'J . ,~  

H.M. 

,'. 

, , ... 



S6 

1 2 3 4 5 

--
H.M. 

103. Need to rel_ a lpeclal Sbri K. 
quota of two thou18Dd toaaea Kunjambu 
of levy cemeat to tbe State of 
Kerala for lpeedy completioD I 
or various projects partieu- I 
larly tbe foreip aided I 
projrctl. I 

I 

1O"'. Need to look iDto the demlDcII Shri Buudeb 
t 

or teacben of Delhi Uoi- Acharla I 
versily aDd ita affiliated I 
coli ••• I , 

lOS. Need to Include Sa,ar Mal Sbri Virdbi I 
Gopa BraDch aDd Pokbarao ChaDcIer JaiD I 
aDd Barmar lilt caDal1 in tbe I 
Seveatb Five Year PlaD 10 

, 
prOYide driDkiDa water aDd 

, 
irriptiODal fllCili,tiel to the 

, 
people or Sarmar. Jaiaalmer I 
aDd Jodhpur diltrict of I 
RajasthaD, J 

106. Need to check we or Smt. SUDdcrwati 1 
iDtoxicated drup pertl- Nawal Prabbakar , 
cularly lmack iD tbe coualry. I 

187. Need to take more striD- Sbri D.N. Reddy I pDt ltepa to coDtrol tbe 
deI.rioratiD, law aDd order t 
aIlaatiOD in Delbl. 

, 
I 

108. Need to CODStruet a DeW SUi 8,0. Obolap I 
I 

rail.., llae 10 provide rail ., 
facility to tbe backward ..... 
or 1'baDa aDd Napr districts I 
in Maharubtra, I 

109.. Need to develop tbe VilbJD· Sbri A. Cbarl. ~ 12-12-:8S 011 
jam Fiabilll barbour into a I dl7 clock cum carao barbour 
OD priorily bull iD the . : 
~ J  Year IlIaD, I 

I --
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11 O. Need to lOt up Ammonia 
la<:tory In Phulpur to In-
creaM tho production or urea. 

111. Need to ensure immediate 
payment of the duel of tbe 
paddy II owen 01 PuDjab aDd 
Haryana lor tbe paddy pur-
cbalOd by the Food Corpora-
tioD of Iodia. 

I 12. Need to amend tbe Pomt 
CoDservatiOD Act, 1910 for 
speedy deyelopmeDt of uo· 
developed foresta and back-
ward &reas. 

I I 3. Need to set up a Pt'rtlliser 
factory at Naya Village, 
Haoumanprh Teblil of 
Ganlaoqar. RajasthaD. 

114. Need to take over Nahan 
Poundry and to lOt up 
potato aad siD,er-Ia<:toriea 
In Hlmac:hal Pradesh. 

11 S. Need to start a sub.diviaion 
01 Bharat Earth Movers Ltd. 
to produce diClCI online. iD 
tbe backward district or 
Tumur in Kamataka. 

116. Need to retain the Naval 
Academy at CocblD lor tbe 
time beinl to avoid hpendi-
ture on itl temporary sbifting 
to Goa. 

I 1 7. Need to )ocate ~ l al 
Institute of N,turopathy at" 
Nature Cure Hospital, 
Begumpct, Hyderabad • 

• 
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Shri Ram Pujan 
Patel 

Shri Balwant Singh 
Ramoowalia 

Shri Moban Lal 
Jbikram 

Shri Birbel 

Sbri K,D. 
Sul.tanpur i 

Sbri O.S, 
Buavaraju 

Sbri Mullappally 
Ramacbudran 

Shri S.M. Bhattam 

J 
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118. Need to run tbeVai.al 
Pallavan and Sethu Express 
trains, presently under sus-
pension because of floods in 
Madrn. 

1 t 9. Need to implement Barhiya 
Mokama Tal, Yojana to save 
Munlhyar district of Bihar 
from severe; f1oodl, drouaht, 
erOlion etc. 

120. Need 10 c,1Dstruct a 'f1yover 
at Safaidabad railway croas-
ina and also to provide a 
bait of Jayanli Janta Expl'CSl 
at.Barabanki. 

! 21. Nccd to convert Da ~

mad·Poona rail lioJc into a 
double rail line and to ensure 
timely runDins or Ihe Jbelam 
Express. 

J 22. Need to set up a .rldl-
f10dled T.V.' Station in Phul-
bani district of Orissa, inllead 
of low power' traoamitler. 

123. Need to establisb colour ~  

Studio at Opa. 

124. Need to put,. curb on aurrcp-
tltious defo_tation in Rajas.. 
thaD. 

125. Need to convert the ' .... e 
between OllDtakal aDd Hy-
derabad from motto pup to 
broad puP. 

116. Need for early apprQv.1 ~  

completion \ of tbe i'Sawan_ 
tbari IrriaatloD Project"-a 
joint project of Mlldbya Pra-

i~ and Maharashtra. 
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Shri M.M.. 
JanartbaDan 

Smt. i ~ a Sabi 

Shri Kamla 
Prasad Rawat 

Sbri Qalaaa!1eb 
Vikhe .,_til 

Shri Radhaunta 
DiaaJ' ,., 

Shri SII ..... m 
Naik 

Prof. Mirmala 
Kumari Shaltt .... t 

Shri Vl.Krilbaa 
Rae 

Sbri JC,eabor,ao 
PardtiJ '''''', 
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127. Need to re-est.bUlh a Diyj. 
Ilooal Office at Nalopur rail. 
way juoction to Madbya 
Pradesb. 

128: N* to iocreaac the nlaylol 
-capacity of T.V. Centre at 
Falzabad and eet up anotber 
T.V. Centre at Akbarpur town 
of Filizabad district in Uttar 
Pradesb. 

129. Need to brina about conltitu. 
tional amcndlMot for makin. 
Decesaary amendments in list 
of Scbeduled C .. tel and Sche. 
duled Tribee. 

J 30. Need to instal ~ hlah paWel' 
T.V. Tran,mitter at Alwar, 
R.ajuthan. 

I ~ I. Need to brill. a~  unirQr. 
mity in the levy of lilies by 
the Statel and Union Terrilo. 
r/ea. 

J 32. 

133. 

Need to open merre purchase 
centrel in MirZapur dislrict 
or Uttar Prade.h 10 enable 
farmer. to aell I¥ir paddy at 
luppart price. 

Need to set up a paper factory 
in bal:kward dilltict of Cud. 
dappab in A ~ Pradesh to 
utillee tbe hlah Calcium ~~ 
stone available I_ere. 

134. Need to import raw iupr 
Inltoad of reftne4 lupr and 
tepfOOlll It In ~ couDtry. 

59 
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Sbri MoblUl Lal 
Jhikram 

Shri R.. p. Suman 

Shri K. KuQjambu 

Shr; Ram S~  

Vadav 

Shri V.S. Vijay,. 
raahavan 

Shri Ram ~ar  

Pan ilia 
1 

Shri D.N. Reddy 

j 

Shri P ~  
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13 5. Need to provide a bBDdpump 
for drink ina water in every 
ward or Butar diltrict in 
M.dbla Pr.desb. 

136. Need to t.ke aeceuary mea-
lurell to provide housina faci-
lity to tbe Sindbi mllrants 
workina at K.ndla Port. 

137 Need for aivina relief to com-
mutera in Bomb.y by provi-
dinl .dditional rakes on the 
Western railw.y luburb.n 
section. 

138. Need to increase the capacity 
of Ko'a T. V R.el.y St.tion to 
10 K.M. to enable the people 
or the adjoinina diltrlcts to 
avail or the TV. f.cility. 

139. Need to set up. nickel extrac-
tion plant in Sukinda.m of 
Orj .... 

140. Need to provide a rin, electric 
railw.y system in Triv.ndrum 
city. 

141. Need to ItnamliDO the drua 
policy and relulate tbe pro-
duction and madetin, or 
drupe 

142. Need to conllder tbe proposal 
nf the Bibar Citizenl' Couocil 
Oft Education for improve-
ment of educatloo 10 elemea-
tary schooll io Bihar aDd 
implement lu ... tlonl of tho 
Kotbari Commission 
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Sbri Mankuram 
Sodl 

Smt. Ulh. Thakkar 

Shri Anoopcband 
Shah 

Shri Shanti 
Dhariwal 

Smt. Jayanti 
Patn.lk 

Sbri A. Cbarl. 

Shri Saoat Kumar 
M.ndal 

Shrl Vijoy Kumar 
Y.dav 
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143. Need to declare WCltern pans Kum. PUlbpa Devi 1 
o( Madhya Pradelh u drou8ht I 
affected areu and allocation I 
of more fundi to tbe State for I 
relief workl and water lupply 

I pro,rammel. 

I 
144. Need to reduce cxcise duty on Sbri S.O. Obolap I 

Synthetic yarn. I 
145. Need to provide residential Shri Birbal 

, 
I 

plota to the harijanl of Rajal- I 
thln particularly Sri,an88na. I 
lar district and under the I 
Special Component Plan for I 
self employment of the educa. I 
ted harijans. I 

I 
146 Need to take necessary steps Shri Jujhar Sin8h ~ 20.12.85 o 10 

to atop tbe smu88l1n8 of wood I 
'from the Foreltl of Rajasthan I 
and Madbya Pradesh. I 

I 

I 
147. Need to take ne.;:essary .,cps Sbrl HariharSocon I 

to atop poal:hin8 in Similipal I 
National Park of Orissa to I 
save rare anhuall from extinc· I 
tion. I 

I 
I 

148. Need to ~  SlCpS to curb Shrimati I 
lhe malpractice or In·eyasion Buavarajeahwarl " 

by the foreiln ciprellc manu- I 
facturin, companies, I 

149. Need to remove the ban On Dr. A. Kalanldhi 
creation of new posts or fllllq 
the fIIlatin, vaa neies. I 

I 
150. Need to 8rant eitizonship Sbri Anaada I 

rilbtl to tbe people reaidiq Pathak I 
in Silddm since 197.5. J 




